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Government of Jammu & Kashmir 
Revenue Department 

Civil Secretariat 

Notification 
Jammu, the \&" March, 2018 

SRO.\~t-ln exercise of the powers conferred by sub-section (41 and 

(51 of section 6 of the Jammu and Kashmir Land Revenue Act, 

sonwol. 1996 (XII of 1996), and in supersession of all previous 

noliftcal1ons issued in this behalf. the Government hereby confer 

upon Shri Shqfiq Ahmad. KAS. Addi'tionol Deputy Commissioner. 

Koteronko. lhe powers of Collector Land Acquisition, within the 

1urisdiclion of Sub-Division Koteranka, District Rajouri. 

By order of the Government of Jammu and Kashmir. 
Sd/-

(Shahid Anayotullah} lAS 
Commissioner/Secretory to Government 

Revenue Department 
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1 Financial Commissioner. Revenue. J&K. Jammu. 
2 Comm1ssioner /Secretary to Government. General Administration 

Department 
3. Divisional Commissioner. Jammu Justice and 
.: Secretary to Governmenl. Depor1ment of Low. 

Porliomentory Affa1rs lwill"l 7 copies). 
5. Deputy Commiss1oner. Ra)oun 
6. Oirec1or Achieves, Archeology & Museums. J&K. J~m~~n 

1
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7 Manager Government Press. Jammu for pub JC 1 

Gazellee. 
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9 Special Assistant to Hon'ble Minister (MaS) Revten~~vernmenl Revenue 
IO.Pvf. Secretary to Commissroner/Secretory 0 ' 

Deparrmenl. 
11.1/C Website Revenue Deportment 
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